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BEFORE THE HON'BLE NATIONAL GREEN 

TRIBUNAL PRINCIPAL BENCH, 

NEW DELHI 

Original Application No. /2024 

Anees Ali . .. Applicant 

Versus 

State of Uttar Pradesh & Ors. ... Respondents 

REPLY ON BEHALF OF RESPONDENT N0.2 

DISTRICT MAGISTRATE 

MOST RESPECTFULLY SHOWETH: 

That the applicant has filed present OA seeking to 

quash and set aside the district survey report 

2024 for district Saharanpur or declare the district 

survey report 2024 for district Saharanpur as 

invalid, direct the respondents to carry out a fresh 

replenishment study for river Yamuna district 

Saharanpur & Yamuna Nagar through a credible 

government institution in terms of Chapter 5 of 

the MoEF's 2020 Guidelines, direct the 

respondents to conduct a river Audit of River 

Yamuna as required by the MoEF's 2020 

guidelines and direct the respondents State of 
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